NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH

COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 02.11.2018

PRESENT: 1. Hon’ble Member (J) Shri Rajeswara Rao Vittanala,
2. Hon’ble Member (T) Dr. Ashok Kumar Mishra
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Heard Shri K.V Dhananjay, Shri A.M. Sridharan, learned Counsels for Petitioners;
Shri A. Murali with Shri Abhijit Atur, learned Counsels for Respondents.

The learned Counsels for Respondents submitted that they have filed additional documents in
support of the case, for which the Learned Counsel for Petitioner has objected for filing
documents, without filing I.A. The learned Counsel for Respondents is directed to file I.A, by
inter-alia seeking permission of the Tribunal by giving reasons for filing additional documents in
support of the case. He is further directed to serve a copy of the [.A alongwith documents, well
in advance on the other side of the party.

Post the case on 29/11/2018.
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